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ACTION TAKEN REPORT (ATR) OF GUJARAT POLLUTION CONTROL BOARD 

IN COMPLIANCE OF HON’BLE NGT WESTERN ZONE BENCH, PUNE IN THE 

MATTER OF ORIGINAL APPLICATION NO. 12 OF 2024 (WZ) WRT EARLIER 

LETTER PETITION NO. 80 OF 2023 (WZ)” 

 

(I) PREAMBLE  

Hon’ble the National Green Tribunal, Western Zone Bench, At Pune Vide Original 

Application No. 12 OF 2024 (WZ) took cognizance of Complaint dated 27.12.2023 

made by the General Secretary, All India Forward Bloc, A.K. Road, Fulpada, Surat, 

alleging that Manju Dyeing and Printing Mills Pvt. Ltd located at Plot No.1-2, 

Balkrishna, Industrial Society, Bhatar Char Rasta, Surat, Gujarat is burning restricted 

wood for producing water steam for mill boiler, resulting in emission of heavy polluted 

black fog in the nearby area, which has dangerous to the public health and is leading to 

various diseases such as Bronchitis, T.B., etc.   

 

Hon’ble NGT issued the following Direction as per order 11/01/2024 

 

Relevant Para 2, is reproduced as  “ Prima facie, we find substance in the complaint 

and allegations made therein, we deem it appropriate to call for a report from the 

Member Secretary Gujarat Pollution Control Board (GPCB)  as to the truthfulness of 

this complaint made to us, which shall be verified after visiting the spot by the 

responsible officer of the said authority.”   

 

(II) BASIC INFORMATION OF INDUSTRY 

 M/s. Manju Dyeing and Printing Mills Pvt. Ltd is a textile industry which engaged in 

Dyeing & Printing activity of Cloth, Dry Processed Cloth, Dyed Yarn at Plot No. 1, 

Balkrishna, Industrial Society, Bhatar Char Rasta, Surat, Gujarat. 

 Unit having Consent to Operate/Consolidate Consent and Authorisation (CTO/CC&A) 

of the Board, which is valid up to date: 07/02/2027 for the manufacturing of “Dyeing 

and Printed Cloth = 80,000 Meters/Day”, Dry Processed Cloth = 40,000 Meters/Day 

and Dyed Yarn = 8 MT/Day. [Copy of CTO/CC&A is annexed herewith and 

marked as “Annexure – A”] 
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(III) THE INSPECTION OF ABOVE MENTION UNIT WAS CARRIED OUT BY 

THE REGIONAL OFFICE, SURAT OF GUJARAT POLLUTION CONTROL 

BOARD AND AS PER THE INSPECTION REPORT DATED: 28/01/2024 

OBSERVATION/ FACTUAL DETAILS ARE AS UNDER:   

 During visit production plant is observed in operation and production of Dyeing & printing 

process is going on.   

 Source of water supply is SMC & Bore well. Unit has provided ETP consisting of primary, 

secondary and tertiary treatment facility. All units of ETP are observed in operation during 

visit.  Generated industrial effluent is treated in ETP & treated w/w is partially reused back 

in processes, while remaining is discharged in to SMC drain. One treated waste water 

sample is collected from final outlet of ETP. Reading of the flow meter provided at final 

out let of ETP is recorded as 78764.60 M3. Reading of the Energy meter provided for ETP 

to know operational status of ETP is noted as 01634 KWH.  Domestic wastewater disposed 

in to soak pit system/septic tank system.  

 Unit has TFH (capacity 3000 U) with steam generator / Heat recovery system (capacity 2 

TPH) along with common stack.  Unit has provided MCS, Bag filter followed by alkali 

scrubber as APCM with TFH. TFH & all APCMs are observed in operation during visit. 

Imported coal is used as a fuel (Copy attached herewith) with mechanized auto fuel feeding 

system. One flue gas stack sample is collected from stack attached to TFH. Reading of the 

Energy meter provided for APCM to know operational status is noted as 69367 KWH. 

CEMS provided at stack for PM is recorded as: PM=33 kg/hr.  

 During visit @ 20-25 MT Imported Coal found stored in boiler area. During inspection 

ambient air quality is observed normal within premises as well as surrounding area.  During 

inspection @ 28 MT ETP sludge and 35 nos discarded containers found as a stock. Unit is a 

member of TSDF site of Nandesari Enviro Control Ltd., Baroda for disposal of ETP sludge. 

Unit is member of Jiya Trading Co. for disposal of discarded drums/containers.   

[Copy of Inspection Report is annexed herewith and marked as “Annexure – B”] 

ANALYSIS RESULTS OF COLLECTED SAMPLES 

Final outlet of industry 

Parameters Results  Norms 

pH 7.20 6.5 to 8.5 

Colour 30 100 

Total Dissolved Solids (TDS) 1690 2100 

Suspended Solids (SS) 52 300 

Chloride 480 600 

Chemical Oxygen Demand (COD) 81 100 

Biological Oxygen Demand (BOD) 19 30 
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****All the parameters in mg/L except pH and Colour 

 

Common Stack attached to TFH (Thermic Fluid Heater) and 

Heat Recovery system through APCM 

Parameters Results Norms 

PM (Particulate Matter) 90 mg/NM
3
 150 mg/NM

3
 

SO2 4.20 PPM 100 PPM 

NOx 3.42 PPM 50 PPM 

        [Copy of Analysis Reports are annexed herewith and marked as “Annexure – C”] 

 

CONCLUSION: 

 

Looking at the representations of the complainer and inspection report as well as 

collected samples analysis reports, no violation/non-compliance observed as per the content of 

the complainer and unit is found in compliance of CCA issued by this Board.  

 

The Board has published Gazetted Notifications for the use of solid fuels in industrial 

utilities, and the fire wood was included in the list of approved fuels. The copy of Gazetted 

Notification published by the Board are annexed herewith and marked as ““Annexure – D”.  
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PARYAVARAN BHAVAN
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By RP.A-D

Clean Gujarat Green Gujarat

WE\l7z
GPCB

In exercise of the power coDfen€d under section-25 of tle Water (Prcvention and Contlol of
Pollr{ion) Act-1974, mder section-2l of the Air (Prevention and Control of Pollution>I98l and
Authori2rrion mder nnc 6(2) of the llazardous And Other Waste (Mmagement aDd Transboundary)
Rute+ 20t6 framed ltrd€r the Environmental (Pmtection) Act-1986. This Bod is empowded to cra
cc&A.

And wheftss Bmd hss Eceived consolidatEd consent application leuer no. 208396 d.ted
!rl2-2021 ft the CoNolid.a.d CoDsent .rd AuthoriDtbr (CC & A) of this Boo under the

Fovisions / rules ofthe afor€said Acts. Cons€nts & Autlnriation are hercby ganted as rmder:

CONSENIS A]t'I' AUTEORISATION:
(hder drc Eovisions /rules ofthe aforEsaid enviromeftal ac$)

To,
Mr's. lurrro Dyg. And PC. Milb Pvt Ltd.
Pk!r(o: 1, B.||trishoa INDL, Sochty,

\.,/fFdtrrgrr R@d, Btrtrr chrr llrsl&
SrI.l-395017'
TaL Ctorrsi Dirh Sunt

Cor6ert Order No. AWE-117028 Drte of irsuE: lo{2-2fi12.

TIE consents shdl be vrH uoio 07-Ol-2(D7 for th€ use of oudet for tle disch&ge of tsEated
efflu€nt ed emission due to operation of industial pldt for [ldrrfictuitrg of tlE following
ibDs/ products:

Sr. No. Product Oo.nalty
1 Dyed & Printed CLoltrs 80,000 lt{eters/Day

Dry Prcc€ss€d Cloth 40,000 Metns/Day
3 Dyed Yam 8 MT/Day

Subie.t to spocific colditiotri

l. ltrdosar, strll ornage Solid Wrstes ger.rsted lrom hduskirl activitid ,! per Solid Woste
l[.ugem.rt Rrke nl6 (lolid w.rte ,! deritred in Rule-3(,16]

2, Ar pcr ProvbioB of R.ub 18 of Sotd w'rle Mofigcdl t nd€s-2016 yoE are diftsted to
mrke atr .ftangemctrt itr Utiliaica to rephc. rt lerst frve pcrceol (50/6) of your Bolid fuel
requlremert by 'rdulad dcrtv€d fUel'.

3. ItrdElry sLl obhir NOC froD CGWA as per order of Hotr. Nraioral Gr€.r lributril for
the rviahdtrf,ld of grorrd rY.tcr.

4. Itrdultry slo[ Drwlde d.dlc.t d storrge fa.Ilty for fly .8b.
5. Iodcstry slrll.olrpB vlth ny .sh rotfficatior 1999 as .meoded froD lime to lime.
6. To do rEhofiftirg rl DG.Sct for €milsbr cotrtrol rrd r a shrll srbdria complitNe with

rc.pect ao Borrd circubr No, GFCB/Ai] Actior43(1xE)699f,1$, d.tedt 21frWrl2l ia ahc
Drtter ofNGI O./d No. 68110l&

Iv7s. Manju Dyg. And Ptg. Mills hrt Ltd.(D20946)

L

\,
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3. CONDITIONS UNDER THE WATER ACT:

3.1. Source of Wateri Borewell.
32. The quantity ofthe Fesh uBter consumplion for industsiEl purpos€ shall not exceed l1?5 KL/Day

3.3. The quafltity ofthe fresh \rater comulnption for domestic purPose shall not exceed 20 K[-/Day

3.4- The quantity oftlrc industiat emuent to be gen€mled ftom the manufacturing process and other

ancillary industrial opeiarions shall no1 exc€ed E35 KUDay.
3.5. The quantity ofdomestic waste water shall not exceed 15 KI-/Day'
3.6. The ,pplicart shall operaE emuent featnert system efficiently so that tseated eflluent ftom the

industrial unit shall conform to the norms mentioned below
PARAMETERS GPCB NORMS
PH 6.5 T0 8.5

T€mpelature 40'c
Crlour (ptco.s6ale) in units 100 units

Suspended Solids 100 mg/l
Oil and Grcase 10 mg/l

Chlorides 600 m8/l

Sulphate 1000 mg/l
Phenolic Cornfrounds I nsll
Sulphides 2 mgl
Ammonical Nitrogen 50 mgn

ToEl Chiomium 2 mE4
H€xav€lent Cfuomium 0.1 mg/l

BoD (5 days at 20uC) 30 mg/l
coD 100 mg,4

Total Di$solved Solids 21[)o mgl

4. CONDITIONS TINDER THE AIRACT:

4.1. The fotlowing shall be us€d as a fuel in Steam Boiler, Thermo pack and D G.Set resp€ctively

Sr. NG Fuel Ouartity
1) coal l5 MT/Day
2) Natural Gas 2100 SCM/Day
3) Diesel t5lit,lr

4.2. The applicmt shall inslall & operate compr€hensive adequate at polluhon control system in

ord€r to achieve prescriH norms.

3.7. The fmal feated emuent shall conform io the above standads, Out ofiotal tr€ated omuent about

150 Mr/day reused upto .laximum extent & remaining 685 KLlDay shall be discharged into the

Suat Mudcipal Corporation.
3,8. Industsy sha[ provide fix€d pipeline with florv meter for th€ rcuse oftreated emuent for disposal to

SMC and mahtain its records.
1.9. Domeslic efllumt shall be dispos€d off through septic tanldsoak Pit sysiem.

M/s. Manju Dyg. And Ptg. Mills A/t. Ltd.(lD-20946)
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-1 0-A, Gandhlnagar-38z 01 0
Phone : (079) 23226295
Fax : (079) 23232156
Website : www.gpcb.gov.in

The flue gas elaission lhrcugh stack 6[ached to Steam Boiler, Themo pack sd D.C.S€I dEll
confonn !o the following sbrdards:

St ck
No.

Sarct rttrct.d to St ck
tcight ir
M.t r

Air Polhtion
Cotrtlol
sy etrt

Prl.meter Permir.lble
Limlt

I
Hcd rccu,ery
S)stem (2 TPH)

30
(common
stack)

Particulaoe Malter
Soz
NO.

150 mgNMj
100 ppm
50 ppm

2 The no kck
(3000 rD

Muhi Cyclon€
S€Fralor +
Bag Filter +
Alkali Scrubb€r

Ptticulate Mrlter
sor
NO,

150 mtNM'
lffi ppm
50 ppm

3 D.G.S€t
(380 KVA)
Slrd by

Particulatc Mattcr
so,
NO,

150 mgn..lM'
100 ppm
50 ppm

v-ry\t7,
GPCB

4.3

4.6.
4.7.
4.8.

4.4. ThcG shdl te no proc€ss €rnission iom th€ manufacfuritrg process as wcll as arry othaf, ancillary

PTDCeSS.

Industry shell uke adequaie messure to control dustinS due to siorage, tr8rEportarion & handling
of Coaylignie & 0y ash.
hdusEy shdl comply trib Cos.l handling guidelirc ofdE Bomd.
Indurtsy slEll comply v,'ith fly arh notification t999 as amended fiom tirDe to lime.
The c-oncentration of lhe follo\ring poIameters in dle ambient air wirhin the pr€mises of the
itrdusEy ard r distm@ of lometers from drc souce) odler than the shcldvent) shrll nor excr€d

4.5

drc following levelg.

4.9. The epplicsnt sh8ll provid. portholes, ladder, etc al chiErey(s) monitoring the sir

4.10

emissioos ard lhe same shall be oFl for iDsFclion br'and fo, usa of Boad's stf,ff- The
chimrr.y(s) velttr an dr€d Io \rrio6 sonces of cDirsion shall be design€d by nmbers such as S-
l, S-2, etc- and 6cse shall b€ paint€d/displayed to flcilitfie idcntification.
The irdusFy shsll |ake adfquat€ measurcs for control of nois€ l€vels ftom it own sourccs within
the prEEises so as to rMintrin ambient ail quality standards in resp€at of noisa to l€ss tfiEr
75dB(A) dudr8 day lime ad70 dB (A) during night time. Daytim€ is ,r.koned in between 6a-m.
and l0 p.m. and nighaime is r€akon€d b€tween l0 p.m. and 6 a,ft,
I'.G. SETS CONDIIONS
Thc D.C. Set sball have acoustic errcleurc and shall comply sith the $andards specified at Sr. no.
95 of ScHulo-l of rhe ru1.-3 of E.P. Rules - l9t6 and Nois. Flluttun l.vel as per the Air Act-
r 981.
D.G. Sets slsndlr6r
Thc flrc gas Gmissioi lhrough sack atached to D-G. Se6 sball conform to tfie following

slan&ds.

M/s. Marju Dyg. Ard Ptg. Mills Pvr. Lrd.(lD-209,16)

4lt.

t,v

Clean Gujarat Green Gujarat

PARAMETERS PERMISSIBLE LIMIT
PM IO 100 m
PM 2.5 m

m80 Mi
fi

NOx 80 Microqan/ m3

ISO - 9001 - 2008 E ISO - 14001 - 2004 Certffied Organisation
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a)

a)

b)

o
d)

e)

r)

The minimum height of sla.k lo be pmvi.led with each oI lhe generaror set shdl be H=h ' 0.2
(KVA) r', where ll= Total srack hcigl in merer. h= height oflhe building in mcters where or by
the side of *fiich th€ Benerator set js installed.
Noise fmm DC sor shall ba controlled h) providing an a.oustic en€losure or bv nearing the room
acouslically. al lhe useB end.
fie acoustic encbsule or acoustic treatment oflho room shall be dcsitsned for minimum 25 dB
(A) inserlion lo6s or for rlre€ting Ihe ambient noise standards. whichever is on lhe higher side ( if
the a!:tual ambienl nois€ is on the higher side. it may not b€ possible ro check the performance of
the acoustic enclosure,'acoo$lc taeatment. Under such circumstances the performance may be
checkad for noise reduction up to actual ambienr noise level, preferahly. in rhe ni8hr flme). The
measurement for inseaion loss may be done at different poinls at 0.5 m flom the acoustic
enclosurc/roorq and the avemged
The D.C. Set shall be provided wilh proper errhaust mumer wilh inscrlion loss of minimum 25
dB (A).
All etTods shall be made to bring down the noise level due to the D.C.S€I, ouEide thF pr€mises,
l^ ithin th€ ambient noise rcquirements by proper siling and conEol measures.
lnstallation of a DG. Sets must be strictly in compliance wi$ the reconmendalions ol lhe
D.C.Sc1 rnanufaclur€r.
A prop€r routine and prcventive ma rtenirnce procedure for fie D.G.Set should be set arld
follow€d in consultation with lhe DC Set manulicture which would heh prcv€nr noise levels of
the DG Set from deteriordting with use.

5. AUTHORIZATION .s per HAZARDOUS AND OTHER WASTE (MANACEMENT ANI)
TRANSBOUNDARY) RULES, 2016 Form-2 ls.r rule 6 (2)l
Form for glant of autlDriz tion for occupier or operator handling Hazardous waste
5.1 Authorizarion order No - ryEUZozg date of Issue: !ED2i!@2.
5.2 My'3. M.niu llv!, And Ptr. Milh Pvl. Ltd. is hereby granted an authorization to opemte facility

for followins ha.ardous wast€s on fie premises siruded at lElLlg:lLEdB4tELlNDL
I r hsr R

Sr.
No

35.3

5.1

33. r

Collection, Storage.
Trsnsporhtion and dispossl at
CPCB ardhorizld TSDF Srte.

Colleclion, stoage, transponlrion
md disposal by s€lling lo

ster€d rE-rEfiners
Colection, storage tEnspoflal ion
and disposal to aulhorized
decontam inator

Wrste Quantity
lvlT^[.rr

schcduFl/
Catesorl

Frcility

I 18

2

Chemical Sludge ftom
wast€ water treatment

Used Oil 0. r04

Empty bertls/conhiners l

lineE mntaminsred with
hazrdous chemicals/
wastes

2.9201

M/s. Manju Dyg. And Plg. Mills P\4. Lld.(lD-20946)
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''.{w
GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN,l Ic Sector-l0-A, Gandhlnagar€82 010
Phone : (0791 23226295
Fax : (079) 23232156
Website : www.gpcb.gov.in

vw\17,
GPCB

t
5J TIE srhoriarion shrl be vdid W to Ol{E-2tD1.
5.,{ Thc luthorizafion is suu"a to ttte conaitions staled below rld suDh other conditioD! as msy b€

spgclfid in th. rulB too tfuie to tirE mdef, fic Eovir@ocnt (protecti@) A.t_1936.
5J Th t|dD.izstion i! grsnt d p oD.rtb a 6.ility fo. col.ctioq $o.sge *t|l|in t ry p.rni*"

teryorrdid Fd ,t!nn't dilpcal of tllad@s r{e ar pa condnitn m52 o tL-indusry
havbg valid GCA olrhis Bo.n -

G TEE S Ar_{D CONDmONS Or AUTEORTSAION
l. Tft! rydtual shl oo@ty w n thc provisiors ofrlE Envioorflcrlt (pmi.ction) Act-19t6 lrd the

rul€s rllda th r! rmda-
2. Tbe oltciztko a hs ft{elf,sl !h!X be prod,rcad fa iDlDauioD d th rqruast ofo offica

.dEizcd by ft. csjrd Folui.r| Cdol B@d.
3. The p€rsorl3 ar{E{bd sba[ not [lr! len4 s€ , snd Ea6fc, or otciwisc EarrsDft the ha.adous
_ wrs.3 wi6ou obdtiDg Fior Ftnbsi@ ddr Gt d'at pollurion Coofol Eb.;d.a. Any r"r,'gdtrrId .ha$ io pcrsoc[ equipurt fi worLiru c.oditkns 6! mcmiored in rhe

dfuaizatiotr ordar by tu p.isons 
'|dn 

ied rlEll co(lstituE & b...h of this authoizrtirD-5. Thc persoo auhoriznl sl|sll iEpl(mtat E6agEcy R€.DqEr prccqfin! GAp) foi which fhjs
aurEnzaton rs bcllu gndad consitdiru a[ siE spocifc pGilble saaiirios gEh as spillagcq
l€atrgrs, firE .tc. .rd lheir poosible impocts ard alsocarry our mock &ilt in rt* regErd 8i rceil&
htr!.El of timc;

6. The pcnon autorizod sl|a[ coDply win ee Fovisi.ns oldird b lh€ C!frrl poluti, Cotd
BGrt guid€liD€s on -Ibpl.ordtiog Lirbiliti.s f6 ErviroEs rl Ddrgls dr to Hddling dd
DisFlal of Hlzadou! Wa6lEs.rd p.mftv"

Z. tt ii t: auty ot tre arOn iza pur.on t"'t fo pi- p"r-i"3id of the cuj.rat polutio! Cotrtrol
Bdrd b cheedowD d|c &oility.

8, An Eli.dioo fr! dE rErf,.l of 0n alturizalid sl|all be drd. B laid &En h n les 6(2) ude
tLzrrdous W6b ad Oth W.sE Rul6! z) 16.

9. Th iDporEd hiadorlg .rd oNi.r w.5tes rh.I bc fuUy iDslrd for tsansit r9 well .s for my
accids rl occudrnoc @d ils cle.tr.up operarior.

10. Ihc EEord of cosuoptirn and fd! of thc imported hazrdous and olhar w.ses sbal be
mait ainad

I l. The lEzadotE od oth wr$!i t!,hiat geE glllarltsd drbg Ecyclitrg o, lllEc (x rGooveD/ or
q:lrcc*.nS.-E utili3loD of iDportld b.zadois or oU waari sUi tc r*a @d di!d; 

Iofas Fr sp€ciEc colditiorB ofrutlorizdiorl.
12. The hlpoder or oport r shsJ bc.I tE oo6t of inpqt or e)qlofi rld hitigation of&,nr86 if my.
13. Any oNlrs .Tdidons.fg. cep_liece as p., Orc C-'iaainc" i*fu Uy tf" ffir,ilry-lfEnvirmat Fo.r ad CliEltr Chdue or Cenral poU,rti x| Conmt nort-tm tloe ro tiic. :

14. ThG u/8ie g.a. tor shrll bc lotrlly nqosiblc for (i.e. cottction, sroagr, tbsporhdol-lnd
ulttEe dispod.I) tr. wE$es generatd.

t5. Records of wrslE gErEsrio4 iE lrfugetljrt md aElrrral fttum rlE[ b. suhnified to cujErr
Polluion C@td Bord io F6ta-4 byloF dry of Jllte of ev.r, y.e for drc Fr""dhg Fl"dApdl b M.rcb-

16. ln c.!a ofaty!.cidat, d.:trib oflh. s.D€ shall b. $bnjttrd on Form_I1 to Gujmt polluriql
Coffol Bofld.

17. As pcr.?ublic Liability Itr$rsnce Ae_91, conpany slrall ga Iosurance policy, if eplic,ble.
i
L

prga j of7
lv?s. Mrnju Dyg. And Ptg. Milts pvL Lrd.(tD2O9l5) l
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GfNfRAI, ITIONS: -
7.1.A-oy chang€ in pqEonDel, equipmcfll or wo.fting condirions as mmrioned in the consenLs

fonn/ordcr should imhediately be intimated to this Boerd
7.2.Applicanr shall also conrply with the general conditions given in annexure l.
7.3.Whenevet due to accident or other unforeseen act or ever, such emissions occur or is

appreherded to occur in excess ol'smndads laid do\ryn such intbnnalion stBll be forthwith
rEporld lo Boad, corcemed Policc Sration. Offce of Direcbrah of lleal'rh Serwce. Deparuncnt
of Er?losivcE lnspcclorate ofFactories and local body.

7.4.[n case of failure ofpollution conrrol equipmenB,lhe Foduction process connecled to it shall be
stopped. Remedial actions/me sures shall be implemented immediErely to bring enlire sihahon

7.5.The Envionmental Management Unir/Cell shall be seup lo ansure implementation on ard
monitoring of€nvimnmcntsl s€feguards and other conditions stipulaled by statutory authorides.
The Environmental Management Celvunil shall dirEclly r€port to the Chief Executive of the
organi?2lion a-nd shall work as a fffal point for intemalizin8 environmental issues. These
cells/unils also coordinale drc exercise ofenvironmenal audit and preparation ofenvironmental
statements.

7.6.Ttrc Envionmenhl sudit shall be carried out ]early and the eflvironmental stalamenls penaining
to the previous year shall be submionS io tiis Stale Board latest by 30th Septemttr every year.

7.7 The Board reserves lhe dghr to review and,ior revoke the conscnt and,or make variations in lhe
conditions, which the Board deems, fil in accordanc€ with Section 27 of lhe Act.

7.t.ln case of change of own€rship/management the name and address oI th€ n€w owne6/
parhersldirectoNf,propdctor sbould immediately be intimaled to the Board

7.9.lndustry shall have lo display the relevant informstion with regerd to haardous ]r,astc as

indicaled in the Hon. Suprehe order in t!.p. no.657 of 1995 dated 14 Octobe.200l.

E. S!EE!E!g_qQ!ptr4!!Sr

18. Empty drums and containers of toxic and hazard malerial shsll be trealed !s per guidelioe
published for "Ntanagerhent & Hsr ling of discarded containers.. Records of tlrc s.ame shall be
maintEined and fonlarded to GujaEt Pollurion Contrul Bo6td reSularl).

19. In case of Eansport of hazardous wasres to a facility for (i.e. tr€atmenl. stomge and disposal)
existing in a Stale other rhan fhe SEte where hazardous \a€stes are genemr€d, the occupier shall
obtain 'No Objection C€rtificate' fiom the Srate pollution Control Board or Committee of the
concemed Slzle ol Union Tenitory Adm inistralion D.here the facility exists.

20. Unit shall lske all concrel€ m€asuros to show rangible rcsults in waste genemtion, reduction,
avoidance, r€use ard rEcycle. Actions Caken in this reg*d shall be submitted .whhin thr€e monrhs
and also 6l,ong wilh Form-4.

2l.Industry shall have to display the relevant infomalion with regards to haza.dous wtrste as
irdicated in the HoD. Supreme Courl's Oder in W.P No.557of 1995 dared 146 Ocbber,2003.

22. Industry shall hare lo display on-ljne data outside the main facbry €Bte with regard to quantiD
and nature of hazardous chemicals being bEndled in the planl including uasE*Erer and air
emissions and solid haadous \$stes generated within lhe factory prcmises.

8.l.The authorized acual user ofhazardous ard other wastes shall maintain records ol hazardous alld
other wastes purEhase{ i'r a passbook issued by the State Pollution Control Board along wiltr the
authorization. 

V

M/s. Manju D)9. And Prg- Mills Pv1. l,rd.(lD-20946)
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YW\t7t
GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-1 0-A, Gandhlnagar-382 01 0
Phone : (0791 23226295
Fax : (O79) 23232156
Website : www.gpcb.gov.in

8.2.Handling over oflhe hr.uldous and o*l€r wastes to the authorized actual user shall be only efter
mating the entry in drc passb@k ofdrc actual ttser.

E.3.ln case of r€newal of authorization, a self-crrtified compliance report in rcspect of effluent,
emission stsndards and the corditions specified in $e audrcrizarion for ha-andous and other
wastE$ shall b€ submitted to SPCB.

E.4.Th€ occupier of the facility shall conply Sta#ard operating proc€dudguidelines published by
MOEF&CC or CPCB oI GPCB liom dme to time.

8.5. Unit shall comply provisions of E-Waste Management Rules-2o16.
8-5. The disposal ofHazardous Waste shall be carried oul as per th€ wasre Manageflent hi€rarchy.
8.7.The occupieE of lacilities shall not store $e hazardous and other wastes for a p€riod not

exceeding nfuety da)s. Prior permission of the Board shall be obtained for extension of the
storage period

E-E- The occupier sball mainhin tie rEcords of gmeBlion, sale, storBge, Fansport, r€cycling, co
prccessing and disposal ofhazardous \Bste and Dake available during the insp€ction.

E-9.The fan$ofation of dle hazardous wast€ shall b€ cari€d out in GPS mouted dedicar€d
vehicles.

For Nnd on behrtrof
C[jrrat Pollotiotr Cotrtml Boord

S. V. Bhrrg.va)
Urit Ilead, Surat

NO: GFCBrcCA-SRT-{41 (3W -209461 Drtc:-

lssued to:
M/s Mitrj'r ry9. Atrd Ptg. Milh Pvt Ltd.
Plot No: I, Balkrishos INDL, Soci..ty, Aj.dnrg{r Rord,
Bhrlrr Cbar R Bt , Srrrr-3950r7,
fr} Chorrsi, Dish SunL

M/s. ivlanju Dyg. And ftg. Mills Pvt. L1d.(tD-20946)

Clean Gujarat Green Gujarat
ISO - 9001 - 2008 & ISO - 1to01 - 20(X Certified Organisation
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Gujarat Pollution Control Board, Regional Office, Surat 

Inspection Report 

Name & 
Address of Unit 

Manju Dyg. And Ptg. Mills Pvt.Ltd, (GPCB ID- 20946) 
Plot No.1,Balkrishna Indl.Society, Ajadnagar Road,Bhatar Char Rasta, Surat.  

Reference:  H. O. mail date: 17-01-2024 regarding, Hon'ble National Green Tribunal, 
WZB, Pune vide order dated 11-01-2024 passed in Letter complaint dated 
27.12.2023 (LP. No. 80/2023, registered as O. A. No. 12/2024) (Copy 
attached herewith)  

 HO email Dated 09/01/2024 regarding NHRC Case No. 5/6/23/2024. (Copy 
attached herewith).  

Date and Time 
of Visit: 

28/01/2024, 10:00 AM. 

Visited By: C.C. Haida, SSA, B.C. Gosai, AEE 

Contacted 
Person: 

Surendra Kumar - Authorized Person of Manju Dyg. And Ptg. Mills Pvt.Ltd 

Observations:  
 

 This unit is inspected with reference to unit head Surat mail date: 17-01-2024 regarding 
Hon'ble National Green Tribunal, WZB, Pune vide order dated 11-01-2024 passed in Letter 
complaint dated 27.12.2023 (LP. No. 80/2023, registered as O. A. No. 12/2024) of All India 
Forward Block Coordinator against Manju Dyg. And Ptg. Mills Pvt.Ltd. 

 Unit is having CC&A (AWH-117028) for the production of Dyed & Printed Cloths - 80,000 
Meters/day , Dry Process Cloth- 40,000 Meters/day and Dyed Yarn – 8 MT/day, which is 
valid up to 07-02-2027. 

 During visit production plant is observed in operation and production of Dyeing & printing 
process is going on. 

 Source of water supply is SMC & Bore well. Unit has provided ETP consisting of primary, 
secondary and tertiary treatment facility. All units of ETP are observed in operation during 
visit.  

 Generated industrial effluent is treated in ETP & treated w/w is partially reused back in 
processes, while remaining is discharged in to SMC drain. One treated waste water sample 
is collected from final outlet of ETP. Reading of the flow meter provided at final out let of 
ETP is recorded as 78764.60 M3. Reading of the Energy meter provided for ETP to know 
operational status of ETP is noted as 01634 KWH. 

 Domestic waste water disposed in to soak pit system/septic tank system. 

 Unit has TFH (capacity 3000 U) with steam generator / Heat recovery system (capacity 2 
TPH) along with common stack.  

 Unit has provided MCS, Bag filter followed by alkali scrubber as APCM with TFH. TFH & all 
APCMs are observed in operation during visit. Imported coal is used as a fuel (Copy attached 
herewith) with mechanized auto fuel feeding system. One flue gas stack sample is collected 
from stack attached to TFH. Reading of the Energy meter provided for APCM to know 
operational status is noted as 69367 KWH. CEMS provided at stack for PM is recorded as: 
PM=33 kg/hr. During visit @ 20-25 MT Imported Coal found stored in boiler area. 

 During inspection ambient air quality is observed normal within premises as well as 
surrounding area.  

 During inspection @ 28 MT ETP sludge and 35 nos discarded containers found as a stock. 
Unit is a member of TSDF site of Nandesari Enviro Control Ltd.,Baroda for disposal of ETP 
sludge. Unit is member of Jiya Trading Co. for disposal of discarded drums/containers.  

 Mr. Jitubhai Vakhariya, President of South Gujarat Textile Processors Association has 
submitted letter regarding labour union and other activist are doing black mailing (Letter 
attached herewith).    
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About complaint details   Status during visit  

Perused the report of learned Registrar dated 
04.01.2024 with respect to a complaint/letter 
received through e-mail dated 27.12.2023 made by 
the General Secretary, All India Forward Blog, At: 
A.K. Road, Fulpada, Surat, alleging therein that 
respondent- Manju Dyeing and Printing Mills Pvt. 
Ltd., Address: Plot No.1-2, Balkrishna, Industrial 
Socieity, Bhatar, Bhatar Char Rasta, Surat is a mill, 
which burns restricted wood for producing water 
steam for mill boiler, resulting in emission of heavy 
polluted black fog in the nearby area, which is 
dangerous to the public health and is leading to 
various diseases such as T.B. & Bronchitis. 

Imported coal is used as a fuel (Copy 
attached herewith) with mechanized auto 
fuel feeding system. One flue gas stack 
sample is collected from stack attached to 
TFH. During inspection ambient air quality is 
observed normal within premises as well as 
surrounding area.  
 

 

During visit @ 20-25 MT Imported Coal found stored in boiler area. 

 

 

-sd-  

 
C.C. Hadia B. C. Gosai 

SSA AEE 

 

 

 

 

 

 

 



Sample ID:416527 - Analysis Completion:02/02/2024

Yarn / Textile processing involving any effluent/emission generating 

processes including bleaching, dyeing, printing and colouring / LAB 

Inward : 50002

ANALYSIS  REPORT   FOR   AIR

TYPE : Stack-Flue Gas

Gujarat Pollution Control Board

Surat

Plot No. 11-12/2,3

GIDC - Pandesara

Surat - 394221

Tele:(0261) 2442696

:  REP-Representative/Grab , (Insp Type : ROU-Routine Visit)

:  MR. BHAVESHGIRI CHANDUGIRI GOS 

:  28/01/2024, (1020 to 1050)

:  31/01/2024 & 02/02/2024

:   From stack attached to Thermopack and Heat Recovery system through APCM ~ -------------

:  Coal

:  MCS, BF, AS

:  19/7073

:  92        & Volume-Absord Media :  50 ml for SO2 & 25 ml for NOx

:  PM: 516 lit., SO2: 59.4, lit. & NOx : 1591 ml      

:  3        & Oper Time(Min)  : 30 min

3. Nature of Sample

4. Sample Collected By 

5. Date & Time of Collection & Receipt

6. Date of Start & Completion of Analysis

7. Sampling Point

8. Fuel

9. APCM

10. Thimble & Weight (gm)

11. Temperature on Collection

12. Volume-Gas Passed 

13. Parameters

1. Name &

2. Address of  the Unit 

:  Manju Dyg. And Ptg. Mills Pvt.Ltd - 20946

:   PLOT NO.1,BALKRISHNA INDL.SOCIETY,PLOT NO.1,BALKRISHNA INDL.SOCIETY,AJADNAGAR 

ROAD,BHATAR CHAR RASTA

Range of TestingTest MethodSr ResultUnitParameter

1 – 5000 mg/NM3IS: 11255 (Part – 1), 1985 (Reaffirmed 1999)MG/NM3PM-Stack 1 90

5 – 500 mg/NM3IS: 11255 (Part – 2), 1985 (Reaffirmed 2009)PPMSO2-Stack (PPM) 2 4.20

5 – 500 mg/NM3IS:11255(Part-7), 2005PPMNOX-Stack 3 3.42

J.D.OZA, Lab Head

Laboratory Remarks : Freeze By:445-lab_445 Dt.: 02/02/2024

n i c

Field Observation :

02/02/2024 12:46:203CFB507F-5226-4454-938F-97157FA2D3D2
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Sample ID:416525 - Analysis Completion:01/02/2024

ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Yarn / Textile processing involving any effluent/emission generating 

processes including bleaching, dyeing, printing and colouring / LAB 

Inward : 49995

Gujarat Pollution Control Board, Surat

Plot No. 11-12/2,3

GIDC - Pandesara

Surat - 394221

Tele:(0261) 2442696

TEST REPORT

Test Report No. : 49995 Date:  01/02/2024       

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

Range of TestingTest MethodSr ResultUnitParameter

Ambient oC  -  60 oCIS: 3025 (Part – 9) – 1984(Reaffirmed 2006)CentigradeTemperature 1 29

1 – 14   pH value As on digital pH meter.4500 H+ B APHA Standard Methods 23rd  edi.2017pH UnitspH 2 7.20

2 - to 99 Hazen & 1-500 hazen2120 B APHA Standard Methods 23rd  edi. 2017Pt.Co.Sc.Colour 3 30

10 – 200000 mg/LGravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012mg/lTotal Dissolved Solids 4 1690

2 – 10000 mg/LGravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012mg/lSuspended Solids 5 52

1 - 50000 mg/lArgentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012mg/lChloride 6 480

2-40mg/lAPHA(23rd edi) 4500 SO4 Emg/lSulphate 7 210

5.0- 50000 mg/lAPHA (23rd  Edition)- 5220 B Open Reflux Method-2012mg/lChemical Oxygen Demand 8 81

01 – 1000 mg/lLiquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-2012mg/lOil & Grease 9 6.4

0.1 – 50 mg/l4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -2012mg/lPhenolic Compounds 10 0.17

05–50000 mg/l3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009mg/lB.O.D (3 Days 27oC) 11 19

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  MR. BHAVESHGIRI CHANDUGIRI GOS 

:  @5 lit

:  416525

:  28/01/2024 , (1005 to 1006) & 29/01/2024

:  31/01/2024 & 01/02/2024

:   Final Outlet of  ETP ~ -------------

:  Yes

:  Into SMC u/g drainage system

:  SMC Undeground Sewerage

:  29 &  pH Range on pH Strip :@ 7-8 pH on pH strip

:  Barcoded &  Color & Appearance :Tinge Brownish

:  Ind :1133.000 , Dom :20.000 & Ind :828.000 , Dom :15.000 

:  Manju Dyg. And Ptg. Mills Pvt.Ltd - 20946

:   PLOT NO.1,BALKRISHNA INDL.SOCIETY,PLOT NO.1,BALKRISHNA 

INDL.SOCIETY,AJADNAGAR ROAD,BHATAR CHAR RASTA

Laboratory Remarks : Freeze By:445-lab_445 Dt.: 01/02/2024

J.D.OZA, Lab Head

Note : 1. *  - These parameters are NOT covered under the scope of NABL.

2. The results refer only to the tested samples and applicable parameters.  Endorsement of products is neither inferred nor implied.    

3. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

4. This report  is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

5. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

6. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

8. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23rd Edition by APHA. 

9. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

Field Observation :

02/02/2024 11:44:02
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